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of a navigational tug and navigational (,) aids and instruments. Another scheme (2) (3 J 
namely, recession of Jiggerkhali 19 Nagalaod . .  I13 Flats was sanctioned in April, 1990 20 Orissa . . at an estimated cost of Rs. 43-29 21 Punjab ' 

1649 . . . .  crores. The scheme involves dredp- 22 Rajuem . 892 
ing of the order of about 7 million 

23 Sikkim 
. . .  293 1 

cubic metres. . . 62 
24 Tamil Nadu . . . 1896 

(b) The Comprehensive scheme is 25 Tripura . . 200 
in progress and is anticipated to be 26 Uttar Pradesh , . . 2613 
completed by June, 1992. The con- 27 West Bcngal . . .  tract for the dredging of Jiggerkhali 2g Pond 

1638 

flat has been awarded and the work:is . . 23 

still to be completed. TOTAL . . . 33689 

\ of National Highways 6 0 A *  *e t * 
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Option to SC/ST En1p1oyee.s in 
2355. LHRI H.D. DEVEGOWDA I Punjab National Bank for Deletion of 

Will the mnister of - their Belonging to the Cstegor! 
TRANSPORT be pleased to state 
the total length of National Highways 2356. SH SHAN LAI. : Will 
h the country as on December 3 1, the Minist- c pleased 
1990, State-wise ? to state : 

THE MINISTER OF STATE OF 
THE MINISTRY OF SURFACE 
TRANSPORT (SHRI JAGDISH 
TYTLER) : A statement 1s attached. 

1 Andhra Pradclb 
2 -ha1 Pradtsh 
3 A u e r n . .  
4 Bihar . 
5 Cbandioprh , 

6 Delhi . . 
7 Goa. . 
8 Gujrrat . 
9 H s r y r n a . .  

10 Himchid Radesh 
11 Jammu & Kashmir 
12 K.rnatalra . 
13 . . 
14 Madhya Radssb 
IS Mbrrrsrhtra . 
16 Mnipm . . 
n Msohslrya * 

1s Mifarns 

(a) whether the Punjab National 
Bank has given option to Schedulecl 
Castes and Scheduled Tribe% emyloyees 
to get the fact of their helonging to 
SC/ST category deleted from their 
service records ; 

(b) if so, the reasons therefor; 
and 

(c) the number of SC/ST employees 
category-wise who exercised this 
option and their recordr have been 
amended, accordingly ? 

THE MINISTER OF STATF OF 
THE MINISTRY OF FINANCE 
(SHRI DALBIR SINGH) : (a) to 
(c) Puniab National Bank has re- 
ported that on receipt of a request 
from one of its employees belonging 
to Scheduled Caste category for 
deletion of his name from the 
Scheduled Castes, it had taken up 
the matter with the Government for 
advice. The Government, after ex- 
amination of the issue, had advised 
the public sector banks, includiry 
Puniab National Bank. that such a re- 
quest could be acceded to if the em- 
ployees furnished a swarn afidavit 
to the effect that he is voluntarily 
quitting the benefits available to him 
as a Scheduled Caste/Schedukd Tribe 
d d a t e  and that he will not claim 




